Li sted on :
Court No.
ltem :
SECTION-1 1
I N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NOCS. 4266-4268 OF 2014
W TH

CRIM NAL M SC. PETITION NOS. 10934-10936 & 10937-10939 OF 2014

(Applications for exenption fromfiling official translation and

perm ssion to file additional docunents)

Ram Pr asad ... Petitioner(s)
VERSUS

State of Utar Pradesh & Anr. Etc. Etc.
Respondent ('s)
OFFlI CE REPORT
The matters above nentioned were |listed before the Hon' ble
Court on 31st August, 2015 when the Court was pleased to pass the

foll owi ng order:

“I'n view of letter circulated by |earned
counsel for the petitioner, the nmatters are
adj ourned for four weeks.”

It is submitted that Ms. Equity Lex Associates, Advocates
for Respondent No.2 in SLP (Crl.)No. 4266 of 2014 and Respondent
No.2 in SLP (Crl.)No. 4267 of 2014 and Respondent Nos. 2, 3, 4
and 5 in SLP (Crl.)No. 4268 of 2014 has not filed Counter
Affidavit in view of his letter dated 28th August, 2015 circul ated
before the Hon' bl e Court on 31st August, 2015, so far.

Servi ce of Show Cause Notice is conplete.

The matters above nentioned are |listed before the Hon'ble
Court with this office report.

DATED this the 22nd day of Septenber, 2015.
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1. M. Pawanshree Agrawal, Advocate
B-9, Sagar Apartnents, 6 Tilak Marg,
New Del hi



2. M. Ravi Prakash Mehrotra, Advocate
100, Lawyer's Chanbers, S.C. 1., N D.

3. Ms. Equity Lex Associ ates, Advocates
011, MC. Setalvad Lawyer's Chanmbers, S.C. 1.
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